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Shri Sonavane: How many breaches
were committed, what are the names
of those trade unions and what action
has been taken against them?

Shri Hathi: About the breach of the
Code of Discipline we have got a Divi-
sion which deals with this and which
tries to see whether the breach was
on the part of the employers or was
on the part of the Unions. In the
Central sphere, if he wants the figures
Unionwise, the number of cases re-
quiring action. . . .

Mr, Speaker: If it is a long answer,
it might be laid on the Table.

Shri Hathi: All right, Sir.

Shri A. P. Sharma: The hon. Minis-
ter has stated that the Railways have
proposed certain changes. Is he in a
position to tell us the exact nature
of the changes that are proposed?

Shri Hathi: They are still in the pro-
posal stage. But they have made cer-
tain suggestions so far as the griev-
ance procedure is concerned, and they
will I hope discuss that with the re-
presentatives of the Unions.

Raid by Nepali border patrol Police

( Shri Y—la-llamanda Reddy:
| Shri K. N. Tiwary:
#527. { Shri Bibhuti Mishra:
Shri Raghunath Singh:
L Shri Yogendra Jha:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that two
persons were shot dead by a Nepalese
border patrol police in village Jharo-
khar in the Ghorasahan police circle
of the Champaran District in Bihar;
and
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(b) if so action taken in this
regard? -

The Minister of State in the Ministry
of External Affairs (Shrimati Lakshmi
Menon): (a) Yes, Sir. On the night
of June 28, 1962, five persons were
sleeping in the room of a house be-
longing to one Shri Ram Lochan
Chowdhury in the village of Jharo-
khar, Police Station Ghorasahan, Dis-
trict Champaran, Bihar. At about
mid night five Nepali policemen enter-
ed the house, went into the room where
these persons were sleeping and open-
ed fire. They killed two persons and
inflicted grievous injuries on a third.
The remaining two persons managed
to escape unhurt. No Indian national
was killed or injured.

(b) A note of protest over this in-
cident was handed over to the Royal
Nepalese Embassy in New Delhi on
July 11, 1962.
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Shrimati Lakshmi Menon: It has al-
ready been pointed out in this House

that adequate measures are taken for
the protection of our border.

Shri Ansar Harvani: May I know
if the Government are aware that
often the Nepalese policemen enter
Indian villages and kidnap the Nepa-
lesc Congressmen from there? If so,
what action is being taken to protect
those Nepalese Congressmen who have
taken refuge in this country?

Shrimati Lakshmi Menon: When-
ever any such incident takes place,
according to the procedure laid down
in the communique issued when His
Majesty was here, we appoint a com-
mission of inquiry to find out whether
the thing has really happened. Three
such inquiries have taken place and
in everyone of them it was said that
we have not given shelter to the



23351 Oral Answers

Nepalese Congressmen and have not
allowed them to use our territory for
any kind of political activity.
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Shrimati Lakshmi Menon: If the
hon, Member had listened to the ans-
wer he would have noticed that no
Indian national was injured or killed.
Regarding the protest in the protest
note we have pointed out that though
the Government of India were satisfied
about the facts of the incident, if the
Government of Nepal so desire, a
joint informal in§uiry, as provided
for by the communique jssued after
the visit of the King of Nepal, would
be instituted for verification of facts.
This committee was appointed and the
facts were verified. Only on one point
there was disagreement, that is, re-
garding the forces. They refused to
accept the fact that the uniformed
men who entered the building were
part of the Nepalese armed forces. But
later on they had to agree that these
people were in uniform and might be
men of the Nepalese armed forces.

Shri Bade: The question was on a
point of clarification whether there
was any reply from the Nepal Gov-
ernment. No answer has been given.

Shrimati Lakshmi Menon: I have
pointed out that as a result of the
protest and according to the commu-
nique, an enquiry committee was ap-
pointed and I have stated the result
of the enquiry.
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Shri Hem Barua: May I know if the
attention of the Prime Minister has
been drawn to a statement made by
the spokesman of the Nepalese foreign
office contradicting our Prime Minis-
ter’s statement to the House that there
is no intrusion from the Indian side
and whether these incidents or reprai-
sals are on account of the confusion
that there is instrusion from this side?

Shrimati Lakshmi Menon: As far as
this incident is concerned, it was alleg-
ed that one Majid, a Nepalese national,
had fallen out with Bhagwat, another
Nepalese national over the proceeds
of a dacoity in village Inarwari Jeotani
and the reason for this attack was
the differences between these two
persons,
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(a) Yes.

(b) Prime Minister intends visiting
Ghana and Nigeria on his way hoine
after attending the Commonwealth
Prime Ministers’
London.]

Conference in

' WETER qE ;A § ag
o AEAr E fF @A ¥ A A
¥ Fhwiga g1 9 wram fAalE
TR & A A GG g, T AqR-
4TF MM Gt & e A guid
o R T v oA 4 gy e I
It F#5 ?

qET w3 AT F e WAy qar
o wfem W (S AgRATE AgE) ¢
T HATA 994 UFAHF
FHET FT F1] T7-T AL F 1 gy
T\ gz % w75 #3797 gedr
H faem T £ 1 3w fAF wmiv A7 ®
AT ISAT AEG | T, 21 FHAT & 5 A,
1 9 AT 97 99 917 qZ I3 A |
afFr ArATa ST gEarT sed 2
T IT F AGH 20T 5 3@ aH
FfwT g1 Wr AW mrgey gniv

=Y TETER A 2 a W AW
FFA 1T FWOT Fr qwesT W1 faA-
sfrig? oF WasT w1 9w FIES
It a1 @r g A Sar v oofrea





